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MAD ; CIN No.: U45203MP2004SGCN16758
HYA PRADESH ROAD DEVELOPMENT CORPORATION LTD.
B '(-ﬁlovt. of M.P. Undertaking)
- A, Arera Hills, Bhopal - 462 011, Madhya Pradesh W
Tel.: (O) 0755-2765205, 2527202 - 299 (PRL Line) Fax: +91-755-2572643 —1
Website: www.mprdc.nic.in
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M/s Rajlaxmi Construction, / e 1 2

New City Colony A.B. Road Ve E

Guna (M.P.) WY A

Tel: 07542250146 B o
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Sub.: Letter of Acceptance for Zonal Contract- 1 for Bhopal Division (anmlllnnj-l(uml Road
(SH-53) length 20.00Km, Sironj Bypass Road length 9.951Km and Khilchipur-Susner Road
(SH-14) Length 24.40) (PAC: Rs, 466.15 Lacs, Online Tender No. 41 8).

Ref: NIT No.15948/281/ MPRDC /Procu./ Zonal /2016 Dated; 15/01/2016.

Dear Sir (s),

Your bid for the work mentioned above has been accepted on behalfl of Madhya Pradesh Road
Development Corporation Ltd. at your bided percentage 5.95% (Five point Nine five percent) below the
Bill of Quantities and item wisc rates given therein.

You are requested to submit within 15 (Fifteen) days from the date of issue of this letter

a. The performance security/ performance guarantec of Rs. 21,92,500 (Rupees Twenty
one Lacs Ninety two Thousand Five hundred only). The performance secunty shall
be in the shape of term deposit receipt bank guarantee of any nationalized / schedule
commercial bank valid up to 3 months after the expiry of defects liability period.

b. Sign the contract agreement.
Please note that the time allowed for carrying out the work as entered in the bid is 12 months
including rainy season, shall be reckoned from the date of signing the contract agreement.

Signing the contract agreement shall be reckoned as intimation to commencement of work and no
separate letter for commencement of work is required. Therefore, after sigring of the agreement. you are
directed to contact the Engineer-incharge/Concerned Divisional Manager of MPRDC for taking the

possession of site and necessary instructions to start the work.

Yours Faithfully
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( G.P. Mehra )

Chief Engineer
Dated /2022016
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No.|3449.7281/ZC/LoA/Procu./ MPRDC/2016

Copy to:
1. Chief Engineer, MPRDC, (Maint.) for information

27 General Manager, MPRDC, Bhopal/ Narmadapuram for information.
3, General Manager (Maint.), MPRDC, Bhopal for information. . Vs
4. Dy. General Manager (MIS), MPRDC, Bhopal for information %/
5. Divisional Manager, MPRDC, Bhopal for information.
Chief Engineer
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